
F.No. 01(03)jRoster jCESTATj2025jPart-II
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, RK. Puram, New Delhi-110066

Dated: 26.11.2025
ORDER NO. 211 of 2025

Hon'ble President is pleased to order the sitting commencing from 01.12.2025 to
02042026 for CESTATChennai as follows>, ' .

PERIOD CORAM WORKS ASSIGNED

From 01.12.2025 Mr. P. Dinesha, Hon'ble Member (Judicial) and Customs and Excise Division

to 02.04.2026 Mr. Vasa Seshagiri Rao, Hon'ble Member (Technical) Bench matters

I
Mr. M. Ajit Kumar, Honble Member (Technical) and Service Tax Division Bench

Mr. Ajayan T. V., Hon'ble Member (judicial) matters

Note:

I. In the event of leave/tour of any Member in a Division Bench, the matters will be taken up by the other available
Gene!! and the remaining Member in the Division Bench will hear Single Member cases.

Whenever, a Judicial Member of one Division Bench and the Technical Member of the other Division Bench is on
ie,lVe/tour, the available Judicial Member and Technical Member will form the Division Bench and hear all the DB lists till
such time one of the Members rejoins after the leave/tour period.

:3. /\11 part heard matters are released for fresh hearing before the regular bench.

,1. The sitting will, however, be subject to the vacations/holidays as published.

:). In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website wwvv.ccstat.gov.in in the link "Daily orders" /"court proceedings".

By Order,

(~p~
Deputy Registrar

Copy to:-
~I'S to llori'blc President/Hon'ble Members, CESTAT, Chennai/P'A. to Registrar/Deputy/Assistant Registrar, CESTAT,
r.ncnnai /Ilar Association, Cherinai /0/0 Commissioner CAR),Chennai /Notice Board/Website/Guard File/Office Copy.

~~
Deputy Registrar



F.No. 01 (03)/Roster /CESTAT/2025/Part-!!
Customs, Excise and Service Tax Appellate Tribunal

West mock No.2, R.K. Purarn. New Delhi-ll0066

Dated: 26.11.2025
ORDERNO.21Z of2025

l lori'ble President is pleased to order the sitting commencing from 01.12.2025 to
02.04.2026 for CESTAT,Allahabad as follows:-

PERIOD CORAM WORKS ASSIGNED
From 01.12.2025 Mr. P. K. Choudhary, Hon'ble Member (Judicial) Single Member Bench matters
to 02.04.2026 Mr. Sanjiv Srivastava, Hon'ble Member (Technicall

Nute:

1. 1\\\ part heard matters are released for fresh hearing before the regular bench.

L. The sitting will, however, be subject to the vacations/holidays as published.

3 the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
vYl'tlsitc' '{{ww.c('stat.gov.in in the link "Daily orders" /"court proceedings".

C:opy to:-
51'S to Ho.i'blc Presidenr/Hon'ble Members, CESTAT, Allahabad/EA. to Registrar/Deputy/Assistant Registrar, CESTAT,
,'1\ ah.ib:«: /Ilar I\ssociation, Allahabad /0/0 Commissioner (AR), Allahabad /Notice Board/Website/Guard File/Office Copy.

~'-
Deputy Registrar



F.No. 01(03)/Roster /CESTAT /2025/Part-!!
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, RK Purarn. New Delhi-ll0066

Dated: 26.11.2025
ORDERNO.213 of2025

Hon'ble President is pleased to order the sitting commencing 01.12.2025 to
02042026 f CESTAT Ch di h f IIor . an igar as 0 ows:-,
[ PERIOD CORAM WORKS ASSIGNED
IFrom Mr. Shyarn Sunder Garg, Hon'ble Member (Judicial) and Customs, Excise and Service
:U1l2.2025 to Mr. P. Anjani Kumar, Hori'ble Member (Technical) Tax Division Bench matters
102.012026

1. in the event of leave/tour of any ;vicmber in a Division Belich, the other Member in the Division Bench will
Member cases.

All part heard matters are released for fresh hearing before the regular bench.

j The sitting will, however, be subject to the vacation/holidays as published.

III the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website yv\'yw,\~eStiLtgQ.Y.J!l in the link 'Daily orders"j"court proceedings".

By Order,

(~t:;--
Deputy Registrar

Cupy to:-
i'S \n .Ionhlr: l'res idcnt./Hon'blc Members, CESTAT, Chandigarh/P.A. to Registraryfjeputy/Ass.stanr Registrar, CESTAT,
handigarh /Bar Association, Chandigarh /0/0 Commissioner (AR), Chandigarh /Notice Board/Website/Guard File/Office
cpy.

~L--

Deputy Registrar



F.No. 01(03)/Roster /CESTAT/2025/Part-11
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Purarn, New Delhi-110066

Dated: 26.11.2025
ORDER NO. 214 of 2025

Hon'ble President is pleased to order the sitting commencing from 01.12.2025 to
02.04.2026 for CESTAT,Hydcrabad as follows:-
! PERIOD CORAM WORKS ASSIGNED II--~~~~--~------------------~~~-------------------+----~~~~~~~----~iFrol1l Mr. A. K [yotishi, Hon'ble Member (Technical) and Customs, Excise and Service
iOU2 2025 to Mr. Angad Prasad, Honble Member (Judicial)
i()? (J!'r 2026

Tax Division Bench matters i

Notc:

l , In tile event of leave/tour of any Member in a Division Bench, the other Member in the Division Bench will hear
Single Member cases.

2. Ail part heard matters are released for fresh hearing before the regular bench .

.L On every Friday, both the Members will sit in Single Member Bench.

,j The sitting will, however, be subject to the vacations/holidays as published.

I', 1I1e event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
w('(lsitf' www.cestat.gov.in in the link "Daily oruers" /"coLirt proceedings".

l3yOrder,

~u~
Deputy Registrar

Cc:py tc:-

.i l'S to I!()!1 'blc Presidcnt/Hon'blc Members, c:ESTAT, llyderabad/P.A to Registrar/Deputy/Assistant Registrar, CESTAT,
l lyderabad /Ear Association, Hyderabad /0/0 Commissioner CAR), Hyderabad /Notice Board/Website/Guard File/OiTice
Copy.

~L--
Deputy Registrar



F.N o. 01 (03)/Roster /CESTAT/2025/Part-II
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Puram, New Delhi-110066

Dated: 26.11.2025
ORDERNO. 215 of 2025

IIon'blc President is pleased to order the sitting commencing from 01.12.2025 to
27.02.2026 for CESTAT,Ahmedabad as follows:-
PERIOD CORAM WORKS ASSIGNED
From Mr. Somesh Arora, Hon'ble Member (Judicial) and Customs, Excise and

1.12.2025 Mr. Satendra Vikr am Singh, l lon'blc Member (Technical) Service Tax Division Bench
to matters.

3D 01.2026 Mr. Ajaya Krishna Vishvesha, l lon'ble Member (Judicial) Single Member Bench
matters.

From Mr. Ajaya Krishna Vishvesha, Hon'ble Member (Judicial) and Customs, Excise and

i(H02.2026 Mr. Satendra Vikram Singh, Hori'blc Member (Technical) Service Tax Division Bench
matters.: toI Mr. Somesh Arora, Hori'ble Member (Judicial) Single Member BenchI:U.02.2026
matters.

[\jute:

l , II the Judicial Member in the Division Bench is on leave/tour, the Judicial Member sitting in Single Mernbor Bench
,viii sit ill the Division Bench. If the Technical Member in the Division Hench is on leave/tour, the Judicial Member will also sit
!n Single Member Bench.

/\11 part heard matters are released for fresh hearing before the regular bench.

The sitting will, however, be subject to the vacations/holidays as published.

lr: the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
\\:-'\\L'.:.[',:.l;JJ;.;n_yju ill tile link "Daily orders" I"colirt proceedings".

By Order,

~;
Deputy Registrar

to: -

:;ps to Ilon'ble Prcsident/Hon'ble Members, CESTAT, Ahmedabatl/P.A. to Registrar/Deputy / Assistant Registrar, CESTAT,
,\!:ll1cdabild /Ilar Association, Ahmedabad 10/0 Commissioner (/\R), Ahmedabad /Notice Board/Websita/Cuard Filc/OlTice
l:opy.

Deputy Registrar


